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valHng conditions in Tihar Jail and its admini-
stration? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHA Y): (8) No, Sir. 

(b) Does not arise. 

(c) The Committee was set up on 9th 
October, 1990 for a period of three months. 
It took some time to provide accommodation 
and staff to the Committee. The Committee 
started effective functioning with effed from 
21st November 1990. The Committee had to 
examine a large number of witnesses and 
reports. The term of the Commltt98, has, 
therefore, been extended upto 31 st March. 
1991. 

(d) Several measures have been taken 
to improve the prevailing conditions. These 
include strengthening of security, betterOPD 
facilities. increased drtnking water and ree-

re.tional facilities, and more housing facili-
ties for the jaif staff. 

Death In Police CUstody In Deihl 

1303. SHAI KAMAL CHAUDHRY: Will 
the PRIME MINISTER be pleased to state: 

(a) the number of persons who diad 
while under police custody in Delhi during 
the years 1990 and 1991 (till date), police 
station-wise; 

(b) the reasons for death in each case; 
and 

(c) the details of action taken agalostthe 
erring police officials? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a) Three 
persons died in police custody as per the 
details given below:-

Name of the Police Station Y9sr1990 Yesr 1991 (upto 20-2-91) 

Model Town 

Shahdara 

R. K. Puram 

(b) and (c). Inquest proceedings have 
been Instituted in all the cases. Two police 
officials have been suspended and three 
transferred. 

Pension Scheme to Journalist. and 
Pres. Employ ... 

1304. SHRI SURESH KODIKKUNNIL: 
Will the PRIME MINISTER be pleased to 
state: 

1 

1 

1 

(8) whether the Union Government have 
proposed any pension scheme for journal-
ists and press employees of all newspapers 
and have appointed a committee in this 
regard; and 

(b) H so, the details of the schema, the 
recommendations of the committee and by 
when the pension scheme is likely to begin? 

THE MINISTER OF STATE IN lliE 
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MNSTRY OF LABOUR AND MINISTER 
OF STATE IN THE MINlSmV OF WEL-
FARE (SHRI RAMJILAL SUMAN): (8) and 
(b). The Government had earlier set up an 
exp.t Group 10 .oft( out a pension scheme 
lor jcunalsts and non- journalists empIoy-
_of newspaper establishments. The Group 
had recommended two alternative pension 
8Chemes. The first scheme provides for 
plymen of monthly pension ranging be· 
twen As. 2001- to As. 400/. subject to pay-
ment of contribution of 5% per month. The 
second schema provides for payment ot 
nmnthty pension ranging between Rs. 2001-
to Ra. 825/- subject to payment of contribu-
tionof 8.83% per month. Both these schemes 
went considered by the Central Board of 
Trustees. Employees' Provident Fund at their. 
mMting head on 20th August. 1990 and thoy 
had set up a SutHAmmittee to work out the 
d8taiIs d the proposed pension scheme. 
The Sub-Committee has since tinaHsed its 
report and the same is being placed before 
the Board at its ensuing meeting on the 7th 
March, 1991. After it is approved by the 
Board, Government win consider tmng;ng 
forward a suitable iegi$tative proposal for 
providing a pension scheme. 

Ceramic Factory at Cochln 

1305. SHRI SURE.SH KODIKKUNNIL: 
WII the PRIME MINISTER be pleased to 
S1at8: 

(8) whether the Union Govemment have 
set up a Ceramic factory at Cochin; 

(b) I so. the amount invested in this 
factory; 

(c) whether the said factory has started 
functioning; and 

Cd) 1he details of employees working in 
thiat.cby? 

PRIME MINISTER'S OFFICE (SHRI KA· 
MAL MORARKA): (a) No, Sir. 

(b) to (d). Do not arise. 

Development Projects of J<er ... ,.,.. 
IngC ...... nce 

1306. SHRI SURESH KODIKKUNNIL: 
WiU the PRIME MINISTER be pleased to 
state. 

(8) whether some development proj-
ec1s of Kerala are pending for approval of the 
Planning Commission; 

(b) if so, the details thereof: 

(c) the reasons for not giving clearance 
to these projects; and 

(d) the time by which clearance is likely 
to bo given to these projects? 

THE MINISTER OF STATE IN TIiE 
PRlME MINISTER'S OFFICE (SHAI KA-
MAL MORARf<.A): (a) No, Sir. 

(b) to (d). Do not arise. 

( Translation1 

Poor Reception of T.V. Programme. In 
Remote Areas of Rajasthan and QuJ ... t 

1307. SHRI KAILASH MEGHWAl: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Government have re-
ceived any complaint that programmes tele-
cast by Doordarshan cannot tse viewed 
clearty in remote areas of Gujarat and Ra-
jasthan like Jaisalmer, Barmer and Banas-
kantha etc.; 

(b) if so, whether the Government pro-
llE .... ISTER OF STATE IN THE pose 10 set up a High Power Transmitter in 




